[List of cases where Case Management Hearing was held during the month of July-2024

Sr.Court District Court Case Type Case No. Date ofPetitioner NameDate of Case Management Hearing
No Room Registration VS Respondent

Name

Framing Listing  ofAffidavit davit of Written Oral Other
the Witnesses Evidence Witne: Arguments Argument Stages/Hea
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ISH. SANJEEV KUMA! 01, [Suit ICS COMM-09.09.2022 [SANJAY JAIN| 29.07.2024[29.07.2024 [08.08.202 [24.08.2024 [24.08.20 f------
IAGGARWAL, DISTRICT xtension [Recovery 2149/2022 S. JAGJTT] u 24
WUDGE (COMMERCIAL Block, Tis| ISINGH GULATT
ICOURT)-01 [Hazari
[Courts,
IDelhi
1301, [Suit forlCS COMM-+09.10.2023 [STATE  BANK}------- [05.08.2024(23.08.202423.08.202 [03.09.2024 [03.09.20 f------
[Extension [Recovery 1310/2023 F INDIA VS| 23 l24
[Block, Tis| RAJENDER
[Hazari IKUMAR
[Courts,
Delhi
1301, [Suit forCS COMM-14.02.2023 JAKASH 04.07.20[07.08.2024/07.08.2024/07.08.202
[Extension [Recovery [271/2023 [ELECTROTEK |24 23
Block, Tis| [ENGINEERS
[Hazari [VS. TRISQUARE
(Courts, ISWITCHGEARS
[Delhi [PVT. LTD.
1301, [Suit forCS COMM-+13.03.2023 [UCO BANK VSJ31.07.20 [29.08.2024[11.09.2024 [11.09.2024[25.09.2024 [25.09.202)
[Extension [Recovery k35/2023 [YOGENDER 24 kh
Block, Tis| [KUMAR
[Hazari
[Courts,
IDelhi
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [1608/2023 [19.12.2023 [MANISH 29.05.20(16.08.2024 [06.08.2024/16.08.202 [28.08.2024 [06.09.20
IDISTRICT JUDGE| ISUKHIJA VS 24 [20.08.2024}4 24
((COMMERCIAL COURT)-02 IMCD
1306 ICS (COMM) |p19/2023 04.02.2023 [PUNJAB 20.01.20|NA 13.08.2024 /05.08.202 [02.09.2024 [19.09.202]
INATIONAL 24 - k
IBANK VS M/S [06.08.202
ISAM l
[TECHNOLOGIE
IS 20.08.202
h-
9 anc
1306 ICS (COMM) |o5/2024 02.01.2024 [MANOJ 26.07.20]09.08.2024/09.08.2024{24.08.202 [20.09.2024 [26.09.20
[KUMAR VS OM |24 b o4
[PRAKASH 130.08.2024/30.08.2024
[KAURWAL [06.09.202
23
1306 ICS (COMM) [1523/2023 [24.11.2023 [STAR BIOMED [27.07.20[24.08.2024[24.08.2024/01.09.202 [09.10.2024 [16.10.202
[PVT LTD VS 24 4 TO kh
AYKAR 28.08.2024/28.08.2024[13.09.2024
IDIAGNOSTICS
[16.09.2024]
TO
[27.09.202
1306 ICS (COMM) [|944/2023 [01.07.2023 [UCO BANK VS 20.08.2024/20.08.2024[13.08.202 [09.09.2024 [21.09.202|
RITIKA GUPTA h L
20.08.202
k
[23.01.20
1306 ICS (COMM) [750/2019 22.05.2019 31.07.20 [12.08.2024 [12.08.2024 [24.08.202 [10.09.2024 [17.09.202
24 k
IGP GLOBAL 1.08.202
ASPHALT PVT *
ILTD VS. NIDHI
IKUMRA & ORS
I3 [Sh. ILLA RAWAT, DistriciCENTRAL 1303, [Suit forl004/2023 [11.07.2023 |[RAJESH 22.07.20 [22.08.2024] 10.09.2024
Pudge, Commercial Court-03 [Extension [Recovery [KUMAR GUPTA]24
Block, Tis| /SMCD
[Hazari
[Courts,
IDelhi
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. Name

1303, [Suit for338/2022 J14.10.2024 [M/S RAJAT|09.07.20] 106.08.2024 [12.08.2024
[Extension [Recovery [FOAM  SALES_24
Block, Tis| V/S BRIJ BASI
[Hazari
[Courts,
Delhi
1303, [Suit fori490/2023 |07.11.2023 [M/S BALAJII24.07.20 [21.08.2024 I25.09.2024
[Extension [Recovery ISALES 24
Block, Tis ICORPORATION
[Hazari V/S ATS
(Courts, [HOUSING PVT
IDelhi ILTD
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS(COMM)z2 |09.02.2023 RIGHT 08.07.20|PE- BEFORE [BEFORE [BEFORE [19.09.202
IDISTRICT JUDGE), [EXTENSIO ko/2023 [HEIGHTS LLPj24 23.08.2024|PE- IDE- 10.09.2024 AND|
ICOMMERCIAL COURT-04 IN  BLOCK]| S. SANJAY| IAND [23.08.2024(03.08.202 [20.09.20
[THC ICHAUDHARY b4.08.2024/AND b, b4
[DELHI IAND DE-24.08.2024/05.08.202
3.08.020 23 AND|
24, 7.08.202
Q annoa vl
1304 [RECOVERY [CS (COMM)+27.10.2023 [RENU SETH VS J26.07.20[PE —BEFORE [BEFORE [BEFORE- [04.10.202]
[EXTENSIO 1443/2023 ISURYA 24 6.09.2024|PE —DE- 4.10.2024 4
IN  BLOCK| ISANITARY & 106.09.2024}20.09.202
[THC [TRADERS 10.09.2024 23
[DELHI [DE-
20.09.2024
IAND
1304 [RECOVERY [CS (COMM)+02.08.2023 [OPTIMIZING [23.07.20[PE- BEFORE [BEFORE [BEFORE [07.10.202
[EXTENSIO l1115/2023 IRESOURCES |24 27.08.2024 |PE- IDE- 7.10.2024 K
[N BLOCK] [PVT. LTD. VS| IAMD [27.08.202417.09.2024
THC M/S DHANT]| 8.08.2024
[DELHI [HEALTH CARE [DE-
ILTD. [17.09.2024
&
9

I5 |SH. UMED SINGH GREWALICENTRAL INIL
IDISTRICT JUDGHE|
I((COMMERCIAL COURT)-05

6 |SH. NIKHIL CHOPRA, DJCENTRAL ’
ICOMM-06 TIS HAZRI COURT]| 25.09.2024]
CENTRAL DELHI M/S. ASK And
410 CS (COMM) | 2717/2022 | 20.12.2022 | AUTOMOTIVE 09'(2)7'20 26'0%‘;?24 24.09.2024/07.10.2024] 22.10.2024 2210-202)
LTD. vS. MONU| 24 4
07.10.2024
08 m’?nad
M/S. 24.09.2024]
MANMOHAN {5 7 502 (?ngoz 12.11.202
410 CS(COMM) | 2436/22 | 02.11.2022 SINGH 9'27' 5: %E 423.09.2024_7.1042024 12.11.2024 [ =7 INA
WADHWAVS. | 24 i
MCD 07.10.2024
08 10‘20241
M/S. ‘
MAH{XDEV 26.09.2024]
TRADING CO. 21 oAngoz 20.10.202
410 CS (COMM) | 1380/2023 | 18.10.2023 VS.M/S. 1.07.202. 7 %E- 425.09.202423.1042024 20.10.2024 49' - INA
CHARU
ENTERPRISES 23.10.2024
&ANR. 24.10.2024
PE-
S.K. [16.07.2024,
EDUCATIONS 18.07.2024
410 CS (COMM) | 2020/2019 | 20.12.2018 | PVT.LTD VS. |2.07.202| And DE- |16.07.2024 22.07.202 26.07.2024 26'07‘202NA
DINANATH 22.07.2024] 4 i
JHA N
23.07.2024
08.10.2024]
RAJENDER And b8.10.202
410 CS (COMM) | 2025/2022 | 06.09.2022 | KUMARVS. [9.07.202(14.10.2024 |07.10.2024(21.10.2024| 28.10.2024[ ~ "~~~ [NA
MCD & ANR. DE- *
21.10.2024,|
22.10.2024
7 [SH. MUKESH KUMAR|CENTRAL 1302 ICS DJ 078/2018 13.09.2018 [M/S PLAZA 20.07.20[14.08.2024 [14.08.2024 [14.08.202 |05.09.2024 [18.09.20227.08.2024
IGUPTA, DISTRICT JUDGE, [ELECTRICALS |24 b l
ICOMMERCIAL COURT-07 [PRODUCT VS
[UDAY KUMAR
IROY

I8 [SH. AMIT KUMAR, DISTRICT|Central INIL
WUDGE, COMMERCIAL
ICOURT-08
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o [SH. DEEPAK GARGCentral 309 THIRDICS (COMM.) PE
IDISTRICT JUDGE,| [FLOOR 14.08.2024
ICOMMERCIAL COURT-09 [EXTENTIO
[N BLOCK
ICS/COMM/3105-04-2021 [HARSH SARDANA AND
1309 THIRDICS (COMM.) IPE TTHIN ITHIN fon requestjon
[FLOOR 12.08.2024 [FOUR I[FOUR lafter therequest
[EXTENTIO & EEKS EEKS [conclusion fafter the|
IN BLOCK 13.08.2024 of evidene [conclusio
DE of
[06.09.2024] levidene
ICS/COMM/2125-09-2019 |JARUN NARULA [01.07.20:
1309 THIRD|CS (COMM.) 09.07.20[PE TTHIN 10WITHIN fon requeston
[FLOOR 24 28.08.2024|DAYS 10 DAYS fafter therequest
[EXTENTIO [TO conclusion [after  the]
IN BLOCK [09.09.2024} of evidene [conclusio
DE of
23.09.2024] levidene
ICS/COMM/1117-08-2023 [EXOTIXS Vs VAl T‘O, aa
1309 THIRD(CS (COMM.) 12.07.20 [PE ITHIN [WITHIN fn requeston
IFLOOR 24 9.08.2024]FOUR IFOUR lafter therequest
[EXTENTIO & EEKS  [WEEKS fonclusion [after the]
IN BLOCK 26.08.2024] of evidene fconclusio
IDE of
130.08.2024 levidene
ICS/COMM/6[12-04-2023 [MOHD MURSAI|
1309 THIRDICOUNTER CL}J 19.07.20 [PE ITHIN ITHIN fon requestjon
[FLOOR 24 12.08.2024 THREE ~ [THREE fafter therequest
[EXTENTIO A EEKS WEEKS |conclusion [after thel
IN BLOCK 14.08.2024 f evidene |conclusio
DE of
27.08.2024 levidene
ICS/COMM/1419-07-2023 [PARVEEN JAIN
1309 THIRDICS (COMM.) 20.07.20[PE ITHIN ITHIN [fon requestjon
[FLOOR 24 21.08.2024 [THREE THREE |after therequest
[EXTENTIO DE EEKS EEKS  fconclusion fafter thel
IN BLOCK [09.09.2024} of evidene [conclusio
In  of
levidene
ICS/COMM/4{22-04-2024 |Kartikay Impex H
1309 THIRDICS (COMM.) 22.07.20PE ITHIN ITHIN fon requeston
[FLOOR 24 6.08.2024[THREE THREE fter therequest
[EXTENTIO DE EEKS  |WEEKS fonclusion [after the]
IN BLOCK 21.08.2024 of evidene [conclusio
of
levidene
ICS/COMM/4{27-03-2024 [Rakesh Kumar G|
09 THIRDI|CS (COMDM.) 24.07.20[PE TTHIN |WITHIN Jon requesfon
[FLOOR 24 2.09.2024[TWO TWO lafter therequest
[EXTENTIO [TO WEEKS [WEEKS [conclusion [after the|
IN BLOCK [11.09.2024 f evidene [conclusio
DE of
23.09.2024 levidene
ICS/COMM/1407-06-2022 [H K AGGARWAI| o
1309 THIRDICS (COMM.) 24.07.20PE ITHIN ITHIN fon requestjon
[FLOOR 24 14.08.2024 TWO TWO lafter therequest
[EXTENTIO EEKS EEKS [conclusion fafter the]
IN BLOCK of evidene fconclusio
of
levidene
ICS/COMM/2{19-07-2021 [R S TEXTILES Vi
1309 THIRD|CS (COMM.) 26.07.20PE ITHIN 10WITHIN fon requestjon
[FLOOR 24 16.08..202 [DAYS 10 DAYS |after therequest
[EXTENTIO 1 TO| conclusion fafter  the
IN BLOCK 130.08.2024 of evidene [conclusio
DE In  of
[17.09.2024 levidene
ICS/COMM/1710-06-2021 |[KRIPA RAM RA] T?
1309 THIRD|CS (COMM.) 29.07.20|PE TTHIN TTHIN fon requeston
IFLOOR 24 16.08..202 THREE  [THREE ffter therequest
[EXTENTIO 23 TOWEEKS  |[WEEKS f[conclusion [after the|
IN BLOCK 130.08.2024 of evidene fconclusio
DE In of
[17.09.2024 levidene
ICS/COMM/1716-07-2022 |M/S HPL ELECT| o
09 THIRD|CS (COMM.) 0407.20|1%E TTHIN |WITHIN fon requeston
[FLOOR 24 20.08.2024[TWO TWO lafter therequest
[EXTENTIO DE EEKS |[WEEKS [conclusion fafter thel
IN BLOCK 2.09.2024 f evidene [conclusio
of
levidene
ICS/COMM/809-03-2021 PJAICO PUBLISH|
1309 THIRD(CS (COMM.) 131.07.20 [PE ITHIN ITHIN fon requestjon
[FLOOR 24 21.08.2024 [TWO TWO lafter therequest
[EXTENTIO & EEKS EEKS [conclusion fafter the]
IN BLOCK 2.08.2024| of evidene fconclusio
DE In  of
5.09.2024] levidene
ICS/COMM/2}26-11-2022 [ICICI BANK LT[}




Sr.Court District Court Case Type Case No. Date of Petitioner NameDate of Case Management Hearing
No Room Registration VS Respondent
. Name

1o ([SH. AJAY PANDEY, (Central
IDISTRICT JUDGE | IRAJIV
ICOMMERCIAL COURT IASSOCIATES V|
307 Civil ICS (COMM)/] 18-01-2024 [M/s. RASIK - -—-- ——-- - -—-- -—--
[EXPORT PVT
ILTD
11 [SH. SANJAY SHARMA,Central [As peq] -
IDISTRICT JUDGE | rder,
ICOMMERCIAL COURT DE defendent
/ -01- imi - - will  Afilg
1310 ICS (COMM) |(COMM)/118/20 19-01-2024 Limited Vs M/s Z|5.07.202] (07.08.2024)ist of
[witnesses
ithin
1
|As pejf -
lorder,
PE parties will|
S (C - file list of|
310 'S (COMM)  [CS (COMM)/556] 12-02-2021 [SUMITA AGGAR3.07.202] 109.00.2024yitnesses
(within twe
eeks an
- |As per] -
rder,
PE parties will|
- file list of|
10 ICS (COMM) [CS (COMM)/176 5.07.202 04.00.2024hitnesmes
ithin twe
30-01-2024 [Vikas Jain Vs Ar veeks and
9.07.202) - lAs pey
rder,
DE parties will|
/ - file list of]|
310 ICS (COMM)  [CS (COMM)/297 04.00.2024hwitnenses
ithin twe
26-02-2024 [Shiva Industries ete ks_] and
2 [SH. RAVINDER BEDI,Central
IDISTRICT JUDGE, 10720
ICOMMERCIAL COURT R4(PE-
IM/S 22.08.20)
IBASHESHAR |24 &
[LAL AMIT IDE-
[KUMAR V/S 29.08.20|
401 ICS(COMM)  [2040/2022 [25.08.2022 [VIKASH JAIN |24)
13 [SH. SANJEEV KUMAR(Central NIL
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT
g [SH. ASHUTOSH KUMAR,[West VA TTONAL
IDISTRICT JUDGH ANK Vs
((COMMERCIAL COURT) v .
Ext Block| €S (comm) | 784/2023 rop./AR/ Auth.| O;’Z Nil Nil nil nil
ign of M/S
ISHIVAM
l20-10-2023 [INDUSTRIES nil nil
15 [MS. HEMANI MALHOTRA,West
IDISTRICT JUDGH
((COMMERCIAL COURT)-02 cS M/s Nikunj
E 209 CSCOMM [COMM100/2| 12.02.2020 | wood p Ltd Vs. 15.07.20 21.08.2024(21.08.2024 NIL NIL NIL NIL
xtn Block 24
020 Taruna Khosla
CS COMM NIL NIL NIL NIL
KARNATAKA
BANK Vs JUHI
COMM503/2( 06.07.2023 GROVER __ [6.06.202/07.08.2024/07.08.2024]
SUNDIPIKA
CS COMM WAHAL Vs NIL NIL NIL NIL
BALMEET
SINGH
COMM 778/2| 19.10.2023 | KATHURIA |8.05.202/01.08.2024/01.08.2024
Atul Nayyar
CS COMM (proprietor Of NIL NIL NIL NIL
Kolors
Unlimited) Vs
ICOMM 28/2q 11.01.2024 Krf Limited }1.05.202{30.07.2024[30.07.2024]
16 SH. DIG VIJAY SINGH,West INIL
[IDISTRICT JUDGE
I((COMMERCIAL COURT)-03



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

Sr.Court District Court Case Type e No. Date of Petitioner NameDate of Case Management Hearing
No Room Registration VS Respondent
. Name

17 |[SH. SANJA JINDAL,
IDISTRICT JUDGH|
((COMMERCIAL COURT)

18 SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWest INIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)

20[SH. ANURAG SAIN [NEW DELHI |[NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH,NEW DELHI |NIL
IDISTRICT JUDGH|
((COMMERCIAL COURT)

22 [SH. VINEETA GOYAL,NEW DELHI NIL
IDISTRICT JUDGHE|
I((COMMERCIAL COURT)-03

23 |MS. SAVITA RAO, DISTRICTSOUTH
%gg(l;{I%COMMERCIAL BRLJ MOHAN
12, New SAHNI Vs. .
Court Civil Suit ng(gso/g’f)M) 14.12.2020 [ RAMESH °3"2’Z‘2° VXV‘;Z]‘(“ 25.07.2024] NIL NIL NIL NIL
Block-I KUMAR
SUNJEA
RAJ KUMAR
12, New JAIN'VS. M/S. e
Court civilguit | €S (COMM)| 1 2019 [RANGOLI EXIM[P9-07-20] Within 1, o4l NIL N [28:08.200
Block-I 116/19 PVT.LTD.AND| 24 week 24
ORS.
ALI EXPORTS
12, New e |CS(COMM) Vs.AM  |11.07.20| Within
B(ligggl Civil Suit 44/24 25.01.2024 WEBSHOP 24 week l07.08.2024| NIL NIL NIL NIL
INDIA
SKY
CONSTRUCTIO
12, New N COMPANY -
Court | Civil Suit Cséig‘gM) 23.01.2020 | Vs. DEVANSHI ‘2“;2'2" VX:;ZI? 13.08.2024] NIL NIL NIL NIL
Block-I BUILDTECH
PVT LTD. AND
ORS.
12, New State Bank Of S
Court Civil Suit Cség?zl‘ﬁM) 13.02.2024 |India Vs. Sanjay 12‘2120 V“,’v‘;g]‘(“ 14.08.2024] NIL NIL NIL NIL
Block-1 Sharma
12, New €S (COMM) Bnghtailgmwal 19.07.20| Within
Court Civil Suit 6 15.02.2024 . N o " 130.08.2024| NIL NIL NIL NIL
Block-1 76/24 [Engineerings Vs.| 24 weel
Rakesh Kumar
UNITED
1o, New SPIRITS
i s CS (COMM) LIMITED Vs. [19.07.20 Within 17.09.202]
B(ig(‘:llﬁl Civil Suit 574/23 19.10.2023 M/S SOMLATA 24 week (09.08.2024| NIL NIL 4 NIL
WINE AND
BEER SHOP




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date of Petitioner NameDate of Case Management Hearing
Registration

VS Respondent
Name

BHUPINDER
12, New ISINGH GILL Vs,
Court Civil Suit s 4(2(:(31:2\4) 10.07.2023 ggg}’g\ég 22'22'20 Vg\;;z]'{n 03.09.2024] NIL NIL NIL NIL
Block-1 PRIVATE
LIMITED
M/S SHREE
RATHNAM
12, New RESTAURANTS 21
Court civilsuit |3 EgglgM) 16.01.2020 | PVT. LTD. Vs. 30"2’2‘20 VXV‘;:]‘(“ 03.09.2024]  NIL NIL NIL NIL
Block-I M/S ESCALAR
ENTERPRISES
AND ANR.
24 [MS. ANURADHA SHUKLASSOUTH
[BHARDWAJ, DISTRICT| DEL TRADE
PUDGE(COMMERCIAL 6, New INTERNATION
ICOURT) Court | Commercial CIS(S/(ZI(\J/IZM) 14.03.2024 | ALVS M SEA 01'(2)7'20 17.08.2024 - 07.09.202 21.09.2024 - -
Block-T 3 4 PHARAMACEU| 24 4
TICALS
6, New RAJENDRA
Court Commercial Cssl(zzlgg) 08.07.2024 JHAVS 08'(2)1'20 13.08.2024 - 03'02'202 - - -
Block-I [YASHPAL BAHL
6, New S.PARAMJEET
d . . | csccomm) SINGH  [24.07.20]
BC];)ESI Commercial 217/2020 13.07.2020 KHURANA VS 24 23.08.2024 - 12.09.2024]03.10.2024 - -
JANKIT BANSAL
25 [SH. SANDEEP YADAV ISouth INIL
26 (SH. SANJEEV KUMAR(South
ISINGH, COMMERCIAL .
ICOURT. 29, New Expansion
Court | Commercial | S (COMM) 8/27/2022 Masters LLP Vs. (08.07.20| _ _ _ ~ _ _
Block-IT 488/2022 [Vedic collecstion| 24
Pvt. Ltd.
29, New
. CS (COMM) Canara Bank Vs.[09.07.20)
Court Commercial 1/3/2023 : - - - - - -
Block-TT 05/2023 Rajesh 24
N Dharmind
2%ouretw Commercial cs (C/(;l(\)/[zl\;l) 7/8/2022 s:ﬂ'\‘z;r 10'27'20 - - - - - -
Block-11 399 Samrat Behl 4
29, New Murli Laungani
. CS (COMM) 20.07.20
Court Commercial 5/2/2022 Vs. ANR - - - - - -
Block-11 287/2022 Foodworks LLP| 24
Wood Craft
29, New [Technologies Vs,
Court Commercial cs ((‘Egg\;{) 8/20/2022 | Picture Time - 109.07.2024 - - - - -
Block-IT 474 Digiplex Pvt.
Ltd.
29, New Canara Bank Vs.
Court Commercial cs (?S{}\;IM) 2/9/2023 |M/s Maha laxmi - 11.07.2024 - - - - -
Block-11 74 3 Store




Sr.Court District Court Case Type Case No. Date of Petitioner NameDate of Case Management Hearing
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M/s Purple
29, New Monkey Vs.
Court Commercial CSI%C/Z(I;?;D 7/19/2022 Greatest - 18.07.2024 - - - - -
Block-1I 4 Common Factor
Pvt. Ltd.
Green Line
29, New <
.1 | CS (COMM) Laminates Pvt. _ _ _ _ _ _
Bi)oc‘ll([-‘tn Commercial 480/2023 8/23/2023 Lid. Vs. M/s 19.07.2024
Pace Creation
20, New cs Pace Creation
%’0 . Vs. Green Line
urt Commercial [(COMM)247| 4/19/2022 Laminates Pyt - 19.07.2024 - - - - -
Block-II /2022 Ltd .
29, New Emu Lines Pvt.
Court Commercial cs (OC/?(\;I;\;D 8/20/2022 | Ltd. Vs. Hajee - 23.07.2024 - - - - -
Block-II 47 Jaffer Shariff
Green Line
29, New N
Court Commercial c:g(gcgl(\)%) 8/23/2023 Li‘tﬁ“ﬁ:ei{;\: - 23.07.2024 - - - - -
Block-IT Pace Creation
Pace Creation
29, New "
Court Commercial Cgs;;:/gg?;) 4/19/2022 X:;S;Zi:s];vtm - 23.07.2024 - - - - -
Block-II .
Ltd.
27 [SH. LOKESH KUMAR[South
ISHARMA, DISTRICT]
WUDGE(COMMERCIAL 40, New NEW INDIA 05-07-
ICOURT) Court CS/COMMER|CS/COMM/ 6| 11-11-2022 [TIMBER STORE| 19-02- _ 03-04- 03-05- _ _ 2024
Block-IT CIAL 36/2022 VS HSKINFRA | 2024 2024 2024 DISPOSED
PVT. LTD.
PANASONIC
0, New LIFE
A% Y |cs/COMMER|cS/cOMM/3| |, | SOULUTIONS | 15-01- . . . . A 27-08-
Bl CIAL 3/2023 |13 3 [ INDIA P. LTD. | 2024 2024
VS AMIT
ENTERPRISES
ASHISH
0, Ni AGGARWAL VS
4Cou§tw CS/COMMER|CS/COMM/3 27-11-2019 | M/S RACING | 19792 - 24-04- - - - l14-08-2024|
CIAL 84/2019 2024 2024
Block-II PROMOTIONS
P.LTD.
M/S POTHOS
4, NeW |05 /COMMER|CS/COMM/6| -11-2022 Soh%gﬁlg VSlo10020] 26-04- . . - hiog-2024
Block-1T CIAL 60/2022 CHEMICALS P.| 24 2024
LTD
40, New MERCHANTS
» CS/COMMER|CS/COM/12/ COURIERP. | 22-02- 30-04-
Court CIAL 2022 | 047012022 [y 1y yo'SURYA| 2024 - 2024 - - - [13-08-2024
Block-11 CARGO
SURYA CARGO
0. New FORWARDERS
A Y |cS/COMMER(CS/COM/619| , | P.LTD.VS | 22-02- . . . . = haoseson
BloekT CIAL /2022 7-07 MERCHANT | 2024 3 4
COURIER P.
LTD.
o [Cs/COMMER|cs/COM/65 1o 11 oo | O inpiA VS | 2802 | i i i ) 29-08-
Block-II CIAL 4/2022 RAJKUMAR | 2024 2024




Sr.Court District Court Case Type e No. Date of Petitioner NameDate of Case Management Hearing
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4g:)Il\lI§tw CS/COMMER|CS/COM/12/| (., , [NEERAJ VS MS| 19-04- _ _ _ _ B 25-09-
CIAL 2024 5 4| FNP ESTATE | 2024 2024
Block-1I
0, New v
4C’O‘m CS/COMMER|CS/COM/60| ¢ a ., [COMMUNICATI| 30-05- _ _ _ _ _ 28-08-
CIAL 9/2023 3 [ON VS JAKSON 2024 2024
Block-II
LTD.
M/S NLMK
INDIA SERVICE|
o [es/commercs/com/zs| oo oo | RIRYS | ioop | i i i | 26-00-
Block-IT CIAL 2/2023 POGGENAMP | 2024 2024
ELECTRICAL
STEEL
[28|SH. LAL SINGH, DISTRICT|SOUTH-EAST
WUDGE [BHUSHAN
IDEALMARK
[PRIVATE
ILIMITED Vs
18 BLOCK 1 IM/S. ROYAL
ICONSTRUCTIO
N
[PARTNERSHIP
CS(COMM) | 1058/2022 [ 29-10-2022 [CONCERN 9-07-202}13-08-2024J13-08-2024p7-08-202427-08-2024}0-08-2024

29 [MS. NEELAM SINGH,SOUTH-EASTNIL
IDISSTRICT JUDGE

130|SH. AJAY KUMAR JAIN ISOUTH-EAST|NIL

131 [MS. ANU GROVER BALIGA |[SOUTH-EASTNIL

132 |SH. BHUPESH KUMAR ISOUTH-EAST

/s. RISHI
IPACKAGING
[THROUGH ITS
IPROPRIETOR
ISH. VIKASH
IKESHRWANI
Vs M/s. 23-07-
07-08-2023 |51 WARK - - 2024 - - - -
ICONCHEM
[THROUGH ITS
[PROPRIETOR
ISH. NTHIR
UATINBHAI
ISHAH

cs/comm/74

mmercial
ommercial Su 0/2023

[HARJINDER
ICS/COMM/3( . ISINGH Vs _ 23-07- 23-07- _ - . _
20/2023 06-04-2023 [PRAMOD 2024 2024

[KUMAR

ommercial Su

IAVNEESH
cs/coMM/1| IGUPTA Vs HART 3 24-07- B B 3 N
068/2023 | 227112923 oM SETHI AND 2024

JORS.

ommercial Su

[CIGHTING
[NDIA PVT LTD
s MR. AKSHAY|
lcs/coMM/q ISUNIL 24-07-
1/2023 17-01-2023 [TALREJA, - - 2024 - - - -
[PARTNER AT
22 /S ANANT
ILIGHTING ANDI

ommercial Su
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ISTATE BANK
ommercial Su CSéC/C;I\éI;VI/ 2 27-02-2023 [OF INDIA Vs --  [27-07-2024[27-07-2024 - - - -
9/2023 bYOTI BASOYA
THROUGH MS.
JARCHANA
ISHARMA Vs
. CS/COMM/7| . IM/S PAVAN - - - - . - -
ommercial Su 21/2023 26-07-2023 IAGENCIES 29-07-2024
[THROUGH ITS
[PARTNERS MR.
IPRAVEEN
ISTATE BANK
ommercial Su CS/S/C;I(\)/IQI\;I/I 04-03-2022 [OF INDIA Vs - - - - 30-07-2024] - -
9 [RAM LAL
[ENTERO
[HEALTHCARE
ISOLUTIONS
[PRIVATE
ommercial Su Cség/(;hélévl/ 6| 04-07-2023 [LIMITED Vs - - - 320(;27" - - -
3 ICONTINENTAL 4
ICARGO CARE
[PVT. LTD. AND
JARS.

133 [MS NIRJA BHATIA ISOUTH-EAST [NIL

134 [SH. RAJESH KUMAR SINGH [SOUTH-EAST |NIL

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH.. ARVIND KUMAR,[EAST P.E.-27-
[DISTRICT JUDGE), 07-2024,
ICOMMERCIAL COURT-02 MERAJUDDIN DéE-‘OQ‘

09-05- 08-2024,
12 RECOVERY | 375/2023 |09-10-2023 | ;6" \VoMIN 2024 - - - - FINAL
IARGUMEN|
T-16-08-
2024
P.E-03-00-
2024 D.E.-
19-09-
12 RECOVERY | 53/2023 |06-02-2023 ( LTDVS. MANIS5-07-202| - 1721(1)\121&
IARGUMEN|
T-28-09-
2!
IP.E.-23-08
2024, D.E.-|
STATE BANK 13-09-
OF INDIA VS. 2024,FINA
12 RECOVERY | 339/2023 |19-09-2023 NISHANT  [/707-202) - - - - - L
KUMAR IARGUMEN|
T 27-09-
2024
2024 &02-
09-2024,
ID.E.-17-09-
12 | RECOVERY | 246/2020 |05-12-2020 PINGH VS. MAN-02-209  -. - - - - 223‘_‘;‘)23:'
FINAL
IARGUMEN|
TS 14-10-
B7[SH. CHANDRA SHEKHAR,EAST
IDISTRICT JUDGE,| VANDANA 09-10- 09-10- 09-10-
ICOMMERCIAL COURT-02 KUMARI V/S 2024 & 18-|2024 & 18-|2024 & 18]
101 CSComm | 313/2022 |10-10-2022 HDFC ERGO -07-202| 102024, | 10-2024, | 10-2024, |5 1, ;| 17712
GENERAL 28-10-2024f28-10-2024] 28-10- 2024
INSURANCE & 05-11- | & 05-11- [2024 & 05
[COMPANY LTD.| 2024 2024 11-2024
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B8|SH. SANJEEV  KUMARNorth-East FE
IMALHOTRA, DISTRICT| 22‘;92’28’
UVUDGE (COMMERCIAL)-01 s A DAYS DE o5

i COMMERCTI IPRIOR TO[TO  BEj09-2024 -
AL) [BANK OR FINAL ~ [HEARD [FINAL
[BARODA  V$/04.07.20WITHIN 10| JARGUMEN|ON  05/ARGUMEN|
l14/2024 IRAJNT ANSAL |24 IDAYS [YES INO T J09-2024 T§ -
[2024 — P.E|
[20.08.2024
S b DAYY - D.E|
COMMERCTI BANK OF IPRIOR TO[TO  BEj05.09.2024
AL) [BARODA VS| FINAL ~ [HEARD [- FINAI
IMANISH 04.07.20WITHIN 10| JARGUMEN[ON  05{ARGUMEN|
2 2024 JBANSAL 24 IDAYS [YES INO T J09-2024 TS,U _
[2024 — P.E|
16.08.2024
s DAYS - D.E|
COMMERCT] ISONAKSHI [PRIOR TOTO  BES30.08.2024]
KUMARI VS| [FINAL HEARD |-  FINAL
RAMESH 06.07.20WITHIN 10| JARGUMEN|ON  21{ARGUMEN|
13 u8/2024 IKUMAR 24 IDAYS IYES INO T 8-2024 1‘§ -
JAJAY JAT o024 — P.H|
[TRADING AS§ [02.09.2024
CS HIMGIRI I3 DAYY - D.E|
COMMERCT] IPLASTICS VS| IPRIOR TO[TO  BER3.09.2024
AL) [PRAVEEN [FINAL [HEARD [ FINALJ
[KUMAR 09.07.20[WITHIN 10| JARGUMEN [ON  23-ARGUMEN|
23 KU9/2021 ICHAUHAN 24 IDAYS IYES INO T 0-2024 TSﬂ’ _
2024 — P.E|
[05.08.2024
S I3 DAYY - D.E|
COMMERCTI PRIOR TOTO  BE?27.08.2024
AL) LAXMI ~ GOEL FINAL ~ [HEARD [~ FINAI
S.  MEHTAB|09.07.20{WITHIN 10| JARGUMEN|ON  27J/ARGUMEN|
3/2024 ALT 24 IDAYS YES INO T jo8-2024 [TS -
[2024 — P.E|
[27.08.2024
CS I3 DAYY = D.E|
COMMERCT] ICENTRAL IPRIOR TO[TO  BEj31.08.2024
[BANK OH [FINAL [HEARD [  FINAL
INDIA VS[16.07.20 [WITHIN 10| JARGUMEN[ON  31{ARGUMEN|
6 l15/2024 JASHOK KUMAR|24 IDAYS IYES INO T 8-2024 "‘[‘S S
- P.E|
130.08.2024|
S ISTATE ~ BANK| s DAYY - D.E|
COMMERCT] JOF INDIA VS| IPRIOR TO[TO  BEj04.09.2024]
[RAJAT [FINAL HEARD |- FINAL
[PRAKASH 18.07.20 [WITHIN 10| JARGUMEN|ON  04/ARGUMEN|
d l0/2024 ISAINT 24 IDAYS IYES INO [T 9-2024 [TS
Smvio
2024 — P.E|
[27.08.2024
S I3 DAYS = D.E|
COMMERCT IRAJVEER IPRIOR TOTO  BE}10.09.2024
AL) ISINGH VS| [FINAL [HEARD [  FINAL
ISATVEER 22.07.20[WITHIN 10| JARGUMEN [ON  10-{ARGUMEN|
18 89/2023 lS\Illl\i‘(l}t];ll\ DUM:‘24 IDAYS ES INO I’ 9-2024 [I'S -
[PROPRIETOR 024 — P.E|
IOF M/S KAY| 0.08.2024
cs [KAY TRADING| DAY - D.E|
COMMERCTI ICO VS. M/S OM| [PRIOR TO[TO BE|12.09.2024
AL) JARHAN TRNDZ FINAL ~ [HEARD [- FINAL
LLP  HROUGH25.07.20 WITHIN 10| JARGUMEN|ON  12{/ARGUMEN
88/2023 ITS PARTNER |24 IDAYS [YES INO T Jo9-2024 TJS S—
- P.E|
5.09.202.
s DAYS - D.E|
COMMERCT] [PRIOR TOTO  BE]6.09.2024
RAM  GOPAL [FINAL [HEARD |-  FINAL
S.  MUKESH[]29.07.20{WITHIN 10| JARGUMEN|ON  26{ARGUMEN|
10 |07/2022 ISAINT 24 IDAYS YES INO T 9-2024 [IS
TRADING T Svi°m
IMS LEELA| 2024 — P.E|
ICOSMETICS VS| 108.09.2024]
S SURAJ  GUPTA] I3 DAYY - D.E|
COMMERCT ITRADING  AS| IPRIOR TOTO  BEj09.10.2024
S DEV]| [FINAL [HEARD [  FINALJ
LEELA 0.07.20{WITHIN 10| JARGUMEN|ON  09{ARGUMEN|
L1 110/2023 ICOSMETICS 24 IDAYS IYES INO T |10-2024 }"g_u\)_
2024 — P.E|
[19.09.2024
S I3 DAYY - D.E|
COMMERCT IPRIOR TOTO  BEj09.10.2024
AL IPARVEZ [FINAL [HEARD |-  FINAL
JANWAR VS430.07.20/WITHIN 10| JARGUMEN [ON  30-{ARGUMEN|
Lo 102/2019  [RAISAHMAD 24 DAYS IVES NO I 9-2024 [TS
39 [SH. BRIJESH KUMAR GARG [Shahdara
109.08.2024|
JAND DE
12.08.2024
&
1301, New ISaroj Textiles 13.08.2024
ICourt ICS(COMMER s. Lakshya 11.07.20 [F/A
Building  |CIAL) ICS (COMM.) 130-03-2024 |Garme 24 INot Filed [Not Filed |Not Filed [NO INO [20.08.2024
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PE;
16.08.2024
&
17.08.2024
01, New nd DE;
Court  [CS(COMMER bo.07.20 po-08.204
Building  |CIAL) 27-10-2023 PAMIL KHAN V24 INot Filed [Not Filed [Not Filed [NO INO Y
305202
nd
[27.08.2024
&
[28.08.2024]
1301, New ffor DE and
ICourt ICS(COMMER [CS (COMM.) 25.07.20 [FA
Building  |CIAL) 1197/2024 [26-03-2024 [Union Bank Of Tijo4 INot Filed [Not Filed [Not Filed [NO INO 105.09.2024
4o [MS. KIRAN BANSAL,[Shahdara
IDISTRICT JUDGE,
I((COMMERCIAL COURT)
[ROOM NO {COMMERCIAICS COMM 82/16-08-2019 [KAPIL GOEL Vs ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /05-08-
IROOM NO ICOMMERCIAICS COMM 63[19-12-2023 _|Rich Timber Pro ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /05-08-
IROOM NO {COMMERCIAICS COMM 24/09-01-2024 [Manju Dua Vs Vil ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /06-08-:
IROOM NO {COMMERCIAICS COMM 4816-01-2024 [Bank Of India V| ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /07-08-:
IROOM NO JCOMMERCIAICS COMM 6625-11-2022 [NASEER AHMA! ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /08-08-:
IROOM NO JCOMMERCIAICS COMM 41{06-07-2022 [DHARMENDER ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /20-08-:
IROOM NO {COMMERCIAICS COMM 25/25-04-2024 [Rakesh Vs Muni ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /22-08-:
IROOM NO ICOMMERCIAICS COMM 16}07-03-2024 |Punjab National ###NOT FILEDNOT FILEDNOT FILEINO- INO IPE /09-08-:
l41 [SH. SURENDER S. RATHI IShahdara 1303, New
ICourt
[Building CENTRAL
[BANK OF
[NAIDA Vs
ISARMESH l03-09-
09-11-2021 [DEVI AND ORS | 09-08-3024 2024
Brijbihari
IConcast Pvt Ltd
s Rashmi 17-08-
[19-03-2024 Sement Iit;dun 01-07-2p24 2024
[INDUSTRIES
[THROUGH ITS
[PARTNERS,
[Smt. Nidhi
[Poddar and
ISanjay Kumar |09-08- 3-09-
16-05-2024 |Poddar l2024 2024



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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BAJRANG LAL
UPTA Vs M/S
P. AVIATION
ISERVICES PVT. I21-08-
08-04-2024 |LTD. 02-07-2/024 2024
ARCITITCTUR
AL SYSTEMS
[PVT. LTD Vs
KVG
IREALTECH
[PRIVATE
[LIMITED AND [27-08-
13-07-2023 (.2}31%. N— 01-07-2p24 |2024
JAND CO. Vs
ISONAL
IKANODIA
[TRADING AS
ISHRI SHYAM
[TRADING CO. |04-07- |22-08-
01-12-2021 |JAND ANR. 2024 2024
[Shikha Rai Vs |04-07- l21-08-
130-03-2024 |Sunil Kumar 2024 2024
03-07-
19-03-2024 [The Lens And Grj2024 17-08-202)4
03-07-
24-04-2024 JALUCOPANEL Il2024 |21-08-2094
17-08-2023 [PUNJAB NATIO}18-07-20p4 I24-08-2024
l14-07-
25-10-2023 [SHIV KUMAR GJ2024 |20-08-20%4
06-04-2024 [Mukul Gupta Mal11-07-2024 |20-08-2024
ICS (COMM)/120-04-2024 |M/S JAIN DIAGJ09-07-2d24 9-08-2024
-11-: DAY SHANKAJ09-07-: -08-:
03-11-2023 |U! S AL KAH09-07-2d24 16-08-2024
[BANK Vs
IGAURAV
[FASHION
[THROUGH ITS
[PROPRIETOR
IMR. GAURAV
ICS (COMM)/{10-08-2023 |[KHULLER 09-07-2024 2-08-20%4
ICS (COMM)/105-04-2024 [SUMIT KAUSHIJ11-07-2034 lo1-08-2044



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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[Holidays Andors

42 [Sh. Pawan Kumar Matto D. IC.No 304 Framing the [Listing |Affidavit of [Affidavit of Written  [Oral IOther
((COMM-o04) issues [Evidence itnesses [ArgumentsfArguments [stages/Hel
witnesse laring
[Date
IACHALA
PAIN VS
ISANJAY
IAHUJA
[FILED
CS(COMM)/ [ON 31- [FILED ON [NOT INOT IP.E. 24-
499/2023 03-07-2024  [07-2024 |31-07-2024[FILED [FILED INOT FILED|08-2024
[NITISH
JAIN VS
[NAYAB
IRAZA POP.
CS(COMM)/ [OF NIZAMI INOT [FILED ON [NOT INOT IP.E. 14-
500/2023 [GARMENTS| 04-07-2024 [FILED 1-07-2024|FILED [FILED INOT FILED|08-2024
IREMARKS
ISANITATIO [FILED
CS(COMM)/ [N VS JAIN ION 26- [NOT INOT INOT IP.E. 16-
500/2023 |[CERAMICS 11-07-2024 _|07-2024 [FILED [FILED [FILED INOT FILED|08-2024
IP.S.
IPOLYMERS
VS
CS(COMM)/ [SUNMAIG INOT INOT INOT INOT IP.E. 11-
398/2022. [CABLES 19-07-2024 _[FILED [FILED [FILED [FILED INOT FILED|09-2024
IDHARMEN
IDRA VS M/S
CS(COMM)/[MOBILE [NOT INOT NOT INOT [P.E. 02-
27/2024 [HUB 19-07-2024 [FILED [FILED [FILED [FILED INOT FILED|09-2024
ISHYAM
[PRAKASH
[GOYAL VS
CS(COMM)/ [ASHOK INOT INOT INOT INOT IP.E. 28-
149/2024 |[KUMAR 24-07-2024 [FILED _|FILED [FILED [FILED __ |NOT FILED|08-2024
[RENU GOEL}
[VS DESIRE
CS(COMM)/ [OVERSEA INOT INOT INOT INOT IP.E. 30-
401/2023 |PVT. LTD. 25/07/2024 [FILED [FILED [FILED [FILED INOT FILED|08-2024
ICJ DARCL
ILOGISTICS
ILTD. VS
ISHREE
[BALAJT
CS(COMM)/ [TRANSPOR INOT INOT INOT INOT IP.E. 02-
336/2023 [T CORP 27/07/2024 [FILED [FILED [FILED I[FILED INOT FILED|09-2024
[VIPIN JAIN
CS(COMM)/ [VS SAVITA INOT INOT INOT INOT IP.E. 06-
612/2023 |GUPTA 30-07-2024. |FILED [FILED [FILED I[FILED INOT FILED|09-2024
43 [MS. PREETI AGARWAI|North-West ICS(Comm.)/1}13.01.2020 |Akum Drugs 14.09.24
IGUPTA, DISTRICT JUDGE, /24 JAnd
I(COMMERCIAL COURT) [Pharmaceutical
406 Civil ILtd Vs Optho
[Remedies Pvt
ILtd And Ors
ICS(Comm.)/105.01.2022 [M/S Signature 11.11.22
13/22 [Linkers Pvt Ltd
sM/SAK
[Hospitality And
[Holidays Andors
ICS(Comm.)/ [21.11.2020  [M/S Signature [26.11.24
[218/20 [Linkers Pvt Ltd
sM/SAK
[Hospitality And
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ICS(Comm.)/1}21.02.2022 d Galaxy Vs l03.12.24
18/22 Master Files
ICS(Comm.)/ Ji5.07.21 _ [Sh. Atul Jain Vs 20.09.24
36/21 [Late Sh. Parveen

Pain Through

[Lrs
ICS(Comm.)/1j03.03.2022 [Ms Tarakari [14.09.24
I54/22 [lmport And

[Export Vs

[Sainath

IChaudhary
ICS(Comm.)6 [29.01.21 [Etalors Traders 16.12.24
5/21 [Pvat Ltd Vs

[Liberty Shoes

ILtd
ICS(Comm.)5 |05.07.22 IRakesh Jain Vs 19.12.24
139/22 IRitesh Gupta
ICS(Comm.6924.08.22  [Surinder Singh [13.11.24
[2/22 [Dhingra Vs

[Satish Kumar

IGupta
ICS(Comm.71 [31.08.22 [Surinder Singh [13.11.24
/22 IDhingra Vs

[Satish Kumar

IGupta
ICS(Comm.15 |06.06.19 IB.M. Goel Prop. 17.08.24
16/2019 IM/S Competent

[Textile

|Associates Vs

IM/S Innovative
[Textiles Ltd And
IOrs

144 [SH.VINOD YADAV ICS/Comm./2[20.08.19 IM/s Anjala 102.07.24
W7/19 [Exhibitors Pvt.
ILtd. Vs. M/s
316 Civil fmmarat
IConstruction
|And Ors.

ICS/Comm./3/03.05.23 [Pawan Hans 2.07.24
53/23 ILtd. Vs. The
INew India
JAssurance Co.
[Ltd.

ICS/Comm./9[23.04.19 JAshok Aggarwal 103.07.24
5/19 s. M/s
[Krishnashree
[Foods Pvt. Ltd.
|And Ors.

ICS/Comm./8|04.11.23 JAnurag 103.07.24
135/23 [Polymers Vs.
IShree Balaji
[Plastics

ICS/Comm./6/02.08.22  [Powertex Tools 104.07.24
27/22 ICompany
[Private Ltd. Vs.
[Priya Garg
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ICS/Comm./4[27.01.24 [Pawan Kumar 104.07.24
7/24 s. Prince Khan

ICS/Comm./2[28.11.20 IDeepak Kumar 6.07.24
6/20 IGupta Vs. M/s
IGaruda Ployflex
[Foods Pvt. Ltd.
ICS/Comm./2[16.03.21 IM/s Nexgen 109.07.24
l04/21 [Fluoropolymers
IPvt. Ltd. Vs. M/s
IGenmex
[Enterprises
ICS/Comm./2 109.07.24
l4/22
ICICI Bank Ltd.
26.03.22 Vs. Kuldeep
ICS/Comm./9[23.12.23 IM/s Naman 10.07.24
25/23 [Enterprises Vs.
IM/s Subtlestar
[[ndustries Pvt.
ILtd.
ICS/Comm./4/04.01.24 IRachita Narang [11.07.24
24 [Vs. Avni Bansal

ICS/Comm./3| 18.06.21 [M/s Pet 12.07.24
15/21 [Creation Vs|
JAshwini Kumar

ICS/Comm./8[29.11.23 [Tong II Moo D 12.07.24
65/23 [Federation  Vs|

IMohd. Arshad
ICS/Comm./5[19.01.22 IM/s  Freedo: 16.07.24
/22 [Enterprises Vs

IM/s Surya Plast

[ndia
ICS/Comm./1/04.03.23 IDevender 16.07.24
169/23 [Kumar Vs

[Rakesh Bansal
ICS/Comm./5[14.08.23 IShiv Shankar Vs| 16.07.24
94/23 [Tata Power]

IDelhi

IDistribution Ltd.
ICS/Comm./5[26.07.22 [PVR Globa! 18.07.24
89/22 [Trading

ICompany Vs

ISwatvik

[[nternational
ICS/Comm./115.02.23 [Urvashi [19.07.24

6/23 [nfrastructure
ILtd. Vs.

ISurender Kumar|
[Sachdeva
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ICS/Comm./5/08.08.23 IMotiprabha
75/23 l[nfratech Pvt.
ILtd. Vs. Indian
[Trenchless Tools|

20.07.24

ISolutions
ICS/Comm./3(12.05.23 ICanara Bank Vs. [22.07.24
77/23 IM/s Niansh
India Packaging
JAnd Anr.
ICS/Comm./8|
69/23
Enpeecon Vs.
01.12.23 | proo Gupta 23.07.24
ICS/Comm./8|
71/23
Enpeecon Vs. R
01.12.23 | Krishnamurthy 23.07.24
And Co.
ICS/Comm./8|
73/23
Enpeecon Vs.
01.12.23 Varun Veer 23.07.24
Singh

ICS/Comm./2/03.04.23 JAarti Goyal Vs.
k6/23 IChetan Pahra
|And Anr.

24.07.24

ICS/Comm./4[17.09.21 IRamesh Pant @ 25.07.24
[76/21 IRamesh
IChandra Vs. AC.
INarendra And
JAnr.

ICS/Comm./1[10.03.22 IM/s Omar [25.07.24
8o/22 IShoaib Yawar
ILtd. Vs. M/s
IPVR Global
[Trading
ICompany And
IOrs.

ICS/Comm./3|06.08.21 [Edgetech Air 26.07.24
186/21 ISystems Pvt.
ILtd. Vs. Envicon
[Technologies
[India Pvt. Ltd.

ICS/Comm./8|08.12.23 [Rattan Lal [27.07.24
82/23 |Aggarwal Vs.
IM/s Battla
IMotels Pvt. Ltd.

ICS/Comm./8[15.02.24 [Triumphal Star 27.07.24
5/24 P) Ltd. Vs.
[Purshotam
IProfiles (P) Ltd.

ICS/Comm./1

6/23

M/s Ashadeep

Furnishing Pvt.
Ltd. Vs. M/s 29.07.24

Loyal Trading

03.02.23

ICS/Comm./5[25.01.21 IM/s Shimac 30.07.24
/21 IOrganics Vs.
IM/s Crystal
ICrop Protection
IPvt. Ltd. And
JAnr.
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ICS/Comm./8[12.10.22 INapin Impex 30.07.24
0/22 ILtd. Vs. Ultra
[[ndustries
ICS/Comm./1[27.02.24 [Hari 0.07.24
18/24 IConstruction Vs.
IMCD & Anr.
ICS/Comm./1[27.02.24 [Hari 30.07.24
9/24 IConstruction Vs.
IMCD & Anr.
ICS/Comm./1[27.02.24 [Hari 130.07.24
20/24 IConstruction Vs.
IMCD & Anr.
ICS/Comm./3 [Smitz  Polyte: 31.07.24
l66/22 [Pvt. Ltd. Vs. M/
ISmitz Marketing
ICS/Comm./3 [Harish Johar Vs 31.07.24
5/21 IM/s Smitz]
[Polytex Pvt. Ltd.

l45 [SHL. GORAKH NATHNorth
IPANDEY, DISTRICT JUDGE
(COMMERCIAL)

146 [SH. PANKAJ GUPTA,[SOUTH
[DISTRICT JUDGEWEST
(COMMERC ) C ial | CS COMM C?fgg%ﬁﬁgK
'ommercial . 03.07.20]
603 suit 323/2021 01.12.2021 TENT AND 24
CATERES

10.07.2024|18.07.2024[18.07.2024 NIL NIL NIL

INDOLOG
[LOGISTICS PVT]
11.01.2024 LTD VS 06'(2)7'20 10.07.2024/24.07.2024] 24.07.202 NIL NIL NIL
LEATHER 4 4
TRENDS

Commercial | CS COMM.

603 suit 19/2024

INDOLOG
LOSISICS PVT
Commercial | CS COMM. LTD VS SSMP |06.07.20| 24.07.202

suit 20/2024 | 1012024 [ 71 b ATpER a4 [10:07:2024124.07.2024) 4
TRENDS PVT
LTD

603 NIL NIL NIL

. RAJEEV
Commercial | CS COMM. 10.07.20
ot 280/2024 | 27:05:2024 | BANSALVS

SURJIT SINGH| 24

603 18.07.202425.07.2024| 25‘02'202 NIL NIL NIL

PUNJAB
NATIONAL 25.07.202
11.03.2024 BANK VS 18.07.2024(25.07.2024| 72/ NIL NIL NIL
YOGESH 24 4
[KUMAR PHORE|

Commercial | CS COMM.
suit 147/2024

603 29.07.20

BLISS
REGRIGERATI |16.07.20 06.08.202
ON VS ANAND 24 23.07.2024[06.08.2024 4
ENTERPRISES

603 Commercial | CS COMM. 18.01.2024 NIL NIL NIL
suit 40/2024
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M/S
603 CO‘“;‘ftmal cg Sgggl‘ 10.01.2024 Pﬁ}[‘/{ggls{?é I 5 24‘22‘20 31.07.2024(07.08.2024] "7‘03202 NIL NIL NIL
FASHION
: CANARA BANK
603 Comsnuqie;raal (iszc/(;lt\g\g 10.12.2020 VS SMT. 30'27'20 6.08.2024{13.08.2024] 13.08.202 NIL NIL NIL
9 SUNITA 4 4
47 [VIKAS DHULL, DISTRICT]
WDUGE, COMMERCIAL
COURT-02 Sh. Vikas Arora
Commercial |CS (Comm)/ . 03.07.20 26.07.202 30.08.20|08.08.202
61, . 11.05.2023 | V: Popul 26.07.2024(26.07.202. .08.
3 suit 243/2023 5. 3 | Vs méi)ir(i)tpu ar 24 7. 41 7. 4] 4 30.08.2024 24 4
613 Comsr‘rlxietrclal Cf{)(f/o;;g;)/ 02.08.2021 Mgsllgs;?svs 04':220 20.08.2024[20.08.2024] 20‘03'202 10.09.2024 10'0?“20228.0842024
. Vinod Gupta VS
613 Comsn;ie;rcwl s (IC/(;n(-:;n)/ 20.09.2023 | M/s Alchemie 09'(2)7‘2006.08.2024 06.08.2024 06.08.202 29.08.2024 29‘28'20 23.08.2024
45 3 commerce 4 4 4
. Smita Singh Vs
613 Comsrsietrmal Cfo(f/t;n(::l)/ 24.02.2024 Ajit Kr. 10'27'20 24.08.2024[24.08.2024] 24.08.202 11.09.2024 11.09-202 04.09.2024
4 Sukhpala 4 4 4
613 Comsrlxllietmal Cf4(0(3/02n3r21:‘)/ 06.03.2024 Cﬁgﬁ:%ﬁﬁ:s 10'22'20 12.08.2024(12.08.2024 12'02'202 31.08.2024 31'03'202 21.08.2024
613 Comsrzietmal C:;;f;(;;?/ 25.04.2024 PNB Vssa?‘liadeem 15'21‘20 6.08.2024106.08.2024| 06‘02'202 05.09.2024 05'23'20 17.08.2024
. Sanjog Jain Vs
613 ComxﬁrCIal sz(c/‘:g;‘)/ 27.02.2024 Komal 23'27'20 21.09.2024(21.09.202421.09.2024{09.09.2024| 09'(2’9'20 30.08.2024]
3 4 Enterprises 4 4
. M/s Fire Engg.
613 Com:‘:ietmal Cfﬁ(sc/ozn(;‘;")/ 22.03.2024 | Vs M/s Flying 26'27'20 22.08.2024/22.08.2024| 22.08.202 11.09.2024 11.09.202 02.09.2024|
4 Fire service 4 4 4
. Chandrasekhra
Commercial |CS (Comm)/ 130.07.20 02.09.202 21.09.202/09.09.2024]
613 suit 174/2024 26.03.2024 ph;];;r:latxivs 24 [0209:202402.09.2024 4 21.09.2024 4 12.00.2024
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U8 |SH. AMIT BANSAL,
IDISTRICT JUDGE, SATISH PE
ICOMMERCIAL COURT-03 . CHANDRA VS 21.08.2024
614 | Commerdial | CSCCOMM) | o o\ opog [ ““gupgr ~ [0207:20] . | g, NIL NIL NIL NIL
Suit 40/2023 MARCHE 24 [23.08.2024]
¥ 37 &DE
TRADERS LLP
130.08.2024
M/S SUPER 21 ogioz
c . | couNTER MSRCHE 37 :08.2024
'ommercial 01.07.20| s
614 Sui CLAIM 10.05.2023 | TRADERS LLP . NIL NIL NIL NIL NIL
uit 24 [23.08.2024]
15/2023 Vs. SATISH &DE
CHAND
130.08.2024
M/S
(GREENOLUTIO|
. NPVT LTD Vs.
614 C°m$§rc'a] Cs(cgg/[g)‘ 24.03.2022 | RHINOCONCR 06'27'2006 OZF‘QOQ NIL NIL NIL NIL NIL
35 ETES INDIA 4 1062029
PVT LTD AND
ORS.
PE
Commercial | CS(COMM) | __ o PREETI ANAND|06.07.20|30.07.2024
614 Suit 32/2024 12.01.2024 [Goyrrav GOEL 24 & DE NIL NIL NIL NIL NIL
03.08.2024
SHYAM PE
Commercial |CS(COMM)5 ., |SUNDER GARG|11.07.20|08.08.202
614 Suit 50/2023 19.12.2023 VS KARAN 24 4 &DE NIL NIL NIL NIL NIL
SINGH 27.08.2024]
STATE BANK PE
Commercial |{CS(COMM)3 OF INDIA VS |01.02.20[06.08.2024
614 Suit 3/2022 01.02.2022 BIJENDER 20 &DE NIL NIL NIL NIL NIL
KUMAR 23.08.2024
STATE BANK PE
614 C""‘Srt“lietm'“‘l CS(%)(IEM) 14.02.2024 | OF INDIA VS 24"2’7'2" 21"{;8]')25’24 NIL NIL NIL NIL NIL
79/2024 PREM KUMAR | 24
11.09.2024
NTAL
(CONSULTANTS
. AND PE
614 C""‘s‘“?tm“l CS(SS(IJ\QDE 18.01.2021 [TECHNOCRATS| 29';’7'2" "5';91‘72];’24 NIL NIL NIL NIL NIL
ot PVT. LTD. Vs. 4
KAMLADITYYA 19.09.2024
CONSTRUCTIO
Shellz India
Commercial | CS(COMM) Private Limited [31.07.20 PE
614 Suit 248/2024 06.05.2024 Vs. Girijesh 24  [27.08.2024 NIL NIL NIL NIL NIL
Kumar Jha
Lo [SH. RAKESH PANDIT,SOUTH
[IDISTRICT JUDGE,WEST DINESH
ICOMMERCIAL COURT-03 COUNTER KUMAR lo.
4.07.20
509 CLAIM 12/2024 | 05.04.2024 [ pracivys 24 26.07.2024]
ALOK NARANG
ALOK NARANG|
VS DINESH (04.07.20]
509 CS(COMM) | 422/2023 | 11.09.2023 KUMAR 24 26.07.2024]
BHASIN
M/S CHARVIK
BIO
ENGINEERING
509 CS(COMM) | 50/2024 |[20.01.2024 PVl;II;TD 08'(2)2'20 23.07.2024
M/S MAGO
THERMAL PVT
LTD
SUNITA
AGGARWAL 12.07.20
509 CS(COMM) | 508/2023 | 30.10.2023 Vs ‘27' 29.07.2024]
PHOOL SINGH| 24
JAND ANOTHER|
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SH PRATEEK
AGARWAL
Vs 15.07.20
SH 24
SIDDHARTH
GUPTA

509 CS(COMM) | 301/2023 |09.06.2023 07.08.2024

AGMECO
FAUCETS PVT
LTD
509 CS(COMM) | 300/2023 |08.06.2023 Vs 15‘ZZ‘QO

SH
SIDDHARTH
GUPTA

107.08.2024

M/S DURJA
FREIGHT AND
CARGO 15.07.20
Vs 24
NEO EXIM
LOGISTICS

509 CS(COMM) | 362/2023 | 04.08.2021 130.07.2024

RAMANAND
MITTAL
Vs

DREAM 16.07.20| 08.08.202
TRADERS 24 4
FILMS
(INDIA)PVT.
LTD.

509 CS(COMM) 237/24 27.04.2024

STATE BANK
OF INDIA
Vs 22.07.20
ARVIND 24
VENKATESAN
AND ORS

509 CS(COMM) | 89/2024 |19.02.2024 12.08.2024

M/S GOYAL
FOAM AND
FURNITURE |22.07.20]
Vs 24
M/S SAURABH
IMPEX INC

509 CS(COMM) 72/2024 | 07.02.2024 12.08.2024

M/S ANIL
ELECTRONICS
509 CS(COMM) | 325/2023 | 14.07.2023 Vs 5
M/S MARUTI 4
ELECTRONICS

23.07.20 23.08.2024]

PARVINDER
[KAUR , SENIOR|
CITIZEN
509 CS(COMM) 52/2021 | 10.02.2021 Vs 23.07.20
M/S RICH 24
LOOK INDIA
PVT. LTD.

107.08.2024

Canara Bank
Vs 25.07.20)|
NITIN KUMAR | ~ 24 14.08.2024
AND ORS

509 CS(COMM) | 119/2024 [27.02.2024

AMBAR NATH
BANNERJEE 25.07.20)
509 CS(COMM) 62/2024 | 29.01.2024 Vs '2 )
NARESH 4
KUMAR

20.08.2024)

DINESH
KUMAR
13/2024 |06.04.2024 | BHASIN VS 26'27'20
AMIR CHAND | 24
THAKRAL

COUNTER

509 CLAIM

22.08.2024]

AMIR CHAND
THAKRAL
Vs 26.07.20|
DINESH 24
KUMAR
BHASIN

509 CS(COMM) | 420/2023 | 11.09.2023 22.08.2024]

ENGINEERING
TECHNOLOGY
Vs M/S 26.07.20
MAHESHWARI| 24
MINING PVT.
LTD. AND

509 CS(COMM) | 523/2023 | 03.11.2023 14.08.2024
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IMPEX(THROU|
GH A.R. SH. 6
509 CS(COMM) | 35/2020 | 18.01.2020 VIJAY 20.07.20
PODDAR)V.s | 24

M/S BIRD
CLOTHING

9.08.2024]

AURO

509 CS(COMM) 33/2024 | 12.01.2024 LOgiS(;l‘éCAiVS 31‘22'20

LOGISTICS

21.08.2024
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